TO BE fUBLIﬁHED IN PART-II cECTION 3($i) OF THE EXTRAORD INARY
. GAZETTE OF INDIA

GOVERN ENT OF INDIa
MINISTRY OF FINANCE
{ DEPARTIENT OF REVENUE )

Adansesen

New Delhi, the 4t March, ‘'e9,

NOT IF ICATION

S.0. (B) = In exercige 0f the pewers conferred by clause
(11) of sub-gection (1) of gection BOL of the Incemestax Act,
1961 (€3 of 1961), the Central Goverrment hereby gpecifies the
15% (Taxakle) Secured Redeemgdble Non-convertible Bonig{13th
Serieg) Wearing distinctive rumbers from 0000000001 te
0000104182 of ps.1,09, 800/~ each aggregsting to an amount ef
Rupeeg one thousand forty one crores sighty two lakhs enly,
igsued by Mahanagar Telephene Nigam Limited for the purpose ef
the said clasuge.

mé.: ificatien No, |p& l’} oo L1,

( SAMAR BHADRA )
UNDER SECRETANRY TO THE GOVT. FINDIA

( P,Ne,178/52/97~1TA-1)

To
The Manager,
Government of India Pregs,
Ring Road, Mayapurl Industrial Ares,
{Near Rajouri Garden), New Delhi,
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